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EnqQuiry asouT HmmAgxup Dam PROJECT

*404. Sardar A, S. Saigal: (a) Will
the Minister of Irrigation and Power
be pleased to state whether it is a
fact that a team of officers of the
Government of India made an enquiry
into the working of the Hirakud
Project?

(b) What report has the Secretary
of the Ministry of Irrigation and
Power, who enquired on the spot,
submitted?

(c) Have the alleged and criticised
financial and eerlnim
ties on the River Valley ject been
removed or not?

(d) Is it a fact that before this, a
committee was appointed under the
otS‘hriG H.l!cbelvic
mdttn,whatrepntthadhe
mitted?

port on accounting procedure which
is under examination by Government.

(d) The final report of the Depart-
Committee on Hirakud Dam
Pm)ect of which Mr. Mckelvic was
me.mber has not yet been reeelved
by Government. The Committee sub-
mitted an ad mtenmd report on ac-
counting procedure and it is zx&ech-d
that a decision will be taken shortly
on the modified form of accounts sys-
tem to be introduced at Hirakud.
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Mr. Speaker: I think it is too wide,
too vague and too general a questinn
to put. Hashegotanyquestlonon
any specific is:

Shri Jangde: In reply to my ques-
tion asked in the last , it was
said that a Hirakud Control Board
and a Hirakud Development Advisury
Board have been constituted. There-
fore, I am asking this question.

Mr. Speaker: But, the question is
too vague.
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Shri V. P. Nayar:- What are the
specific points on which these en-
quiries are made now?

Shri Hathi: The enquiry by the
McKelvic Committee wag about the
Accounts procedure, That
specific point which the Committee
went into.

Saha: In view of the

Shri
. serious allegations made by the Esti-

mates Committee about the Hirakud
project, and the Bhakra-Nangal pro-
ject, and also the speeches made in
this House, does not the Government

Shri Barangadhar Das: M

if the report of the Majumdar Com-
mittee is available and will be laid
on the Table of the House?

Shri Hathi: That will be laid on
the Table of the House.

Shri T. N. Bingh: May I know if,
under Article 151 of the Constitution,
:Lis obligatory to consul{ and seek -
e sanction of the Auditor General

before making changes in the form
of accounting, and whether after this
McKel\uc ttee report Gov-

have that after
getti.ng the sanctmn of the Auditor

Mr. Snukor: Order, order; the
hon. Member is asking for opinion
on a legal matter, Next question.

Shri Sarangadhar Das: 1 have an
important question, Sir.

Mr, Bxhﬂ May be; but I am
talling next puestion,

Patents ENQUIRY COMMITTEE REPORT

*406. Shri Bansal: Will the Minister
(t:gg;nmmeudlndmtseplensed
te:

" (a) whether Government have
examined the recommendations made
in the Final Report submitted by the
Patents Enquiry Committee; and

(b) whether any action has been
iaken on the recommendations?

The Minister of Commerce (Shri
Karmarkar): (a) Yes, Sir.

(b) Action has been taken on the
recommendations contained in the
interim report of the Committee and
the Indian Patents and Designs
(Amendment) Act of 1950 wag pass-
ed in April I

pe S
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Shri V, P. Nayar: In view of the fact
that in the final report of the Com-
mittee it has been stated that while
there are 10,000 foreign patents, there
are only 700 Indian patents, do the
Government contem; ?late taking any
steps to break this foreign monopoly?

Mr. Speaker: I think he raised the
%lilﬁstion during the discussion on the

Bhri T. T. Krishnimachari: The
point really seems to be that the
hon. Member wants us to manufacture
Indunpatmtsandputthemun.so
that there may be parir; between
foreign and Indian paten

Shri V. P, Nayar: That is rot my
intention. I wanted know whether

came law the other is one of the
methods of stopping tents,
and ber the hon. Mem op-

the Patents u]xy Cnmmithee"

Shri Earmarkar: That is under con-
sideration, and we have W the
administrative change after the
amendment has been introduced in ae-
cordance with their rccommendation,

HmousTan TELEPHONE CABLE FACTORY

*407. Shrl Tushar Chatterjea: (a)
Will the Ml.mster of Production be
pleased to state the total authari.sed
and puid-ug capitals lnmted
Hindustan Telephone Factory’

(b) How much of thi.s is foreign-
owned?

(c) What are the Government of
India’s interests in this, if any?

(d) What is the total production
capacity of the plant and the actual
production every year?

(e) Are there any foreign technicians
working in the factory and if so, in
which posts?

(f) How is the cable that m pro-
duced in the factory being used’

The Minister of Production (Slu-l K.
C. Reddy): (a) The authorised capital
of Hindustan Cables Limited, is 3
Crores, The exact amount of capital
invested so far is not yet available.
Expenditure booked upto the end of
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September, 1952, however, amounts to
Rs. 2,49,032,

(b) NiL

(c) The entire capital of the Factory
Indj be owned by the Government of
a.

{d) The uction capacity of the
Factory wl.l.'imbi 469 mile length of

cable per annum. Production is ex-
e 1953“) start about tire third quarter
0l

(e) No. The technicians of the tech~
nical advisers, Messrs. Standard Tele-
phone Cabl&s of the UK, are how-

everon mm r}he

(f) Ihaveuidln ly to
(d).pmdeﬂnn upecr:gd Pll't

mence only abou! thi.t\'l
of 1953. Itilexpectai &eDe—
partment of Posts and ‘I‘elegnphswm

absorb all the production,

Bhrl Sarangadhar Das: May I know
who are the Managing Director and
the General Mmmofthh!‘actorm

tions, parti-

anager, i
Mitter, and he has had, accordmg to
our information, considerable ex-
perience in this line,

Shri K. K. Basu: Has any
been sent abroad mrtrai.n.i.ng
absorbed in this factory?

Shri K. C. Reddy: Six young men
have been sent abroad for training in
the Standard Telepone and Cable
Factory,

Indlan

Shri B, S, Murthy: How many
foreign technicians are now working
in the factory?

Shri K. C. Reddy: The answer is al-
ready given.

Shri Sarangadbar Das: Am I to un-
derstand that the General Manager
has special experience of telephone
cable manufacture?

Shri K. C. Reddy: Yes, sir.
INk FACTORIES
*409. Shri Nambiar: (a) Will the
Minister of Commerce and Industry be
pleased to state whether permission

has been granted for the Parker Inc,
Litd, to start an ink factory in India?

(b) If so, where is it to be situated,
when will it start production and what
will be its total capacity of production?





